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PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES

(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulaiions, 2016)

Date]l 163 '207—_3
To Mahesh Kuwav 6,%/9 [Date]

The Interim Resolution Professional / Resolution Professional
[Name of the Insolvency Resolution Professional / Resolution Professional]
[Address as set out in public announcement]

From SO\%IS h :Da}\

[Name and address of the operational ~reditor]

Subject: Submission of proof of claim.

Madam/Sir,

[Name of the operational creditor], hereby submits this proof of claim in respect of the

corporate insolvency resolution process in the case of [name of corporate debtor]. The details
for the same are set out below:

PARTICULARS
1. [NAME OF OPERATIONAL CREDITOR SATISH DAC
2. [IDENTIFICATION NUMBER OF OPERATIONAL
CREDITOR Acdho~ & 4026922 G0 1L

(IF AN INCORPORATED BODY PROVIDE P&N - HCPPO 239N
IDENTIFICATION NUMBER AND PROOF OF
INCORPORATION. IF A PARTNERSHIP OR .
INDIVIDUAL PROVIDE IDENTIFICATION '
RECORDS* OF ALL THE PARTNERS OR THE
INDIVIDUAL)

- 4 = i Lo
3. |ADDRESS AND EMAIL ADDRESS OF 120! Aphvudiie Kahere ihwpulrs'

OPERATIONAL CREDITOR FOR|~7
|CORRESPONDENCE T, dearoy Padla Road, Chembur , |,
Mum bou - 4udd S 8/5’@*15%.,47_3@5 @ qmau - (om
4. |TOTAL AMOUNT OF CLAIM RS %500 goo { = a

(INCLUDING  ANY INTEREST AS AT THE
INSOLVENCY COMMENCEMENT DATE)

LV

DETAILS OF DOCUMENTS BY REFERENCE TO|€ AR 3AZ AAR Indio Receipl 508 daled LZ!niFg ~Pookig Awiend
WHICH THE DEBT CAN BE SUBSTANTIATED. |C€ AR BAZ AAR mail olF71b 19 o paywewolfull amt of s 3427619
CA% Gh2MAn Rececpl Af 28119 foo 3927 1
- - ove' eo.cpOE AF20-3-19- 6780
AXI< Bank Mﬁﬂm A/I\f(wm do&:! ‘;u-f{;;o 12~ 2802,

6. |DETAILS OF ANY DISPUTE AS WELL AS THE| g Fle. T il 2 i}
RECORD OF PENDENCY OR ORDER OF SUIT OR| - 17 I 004813 o re ‘?
ARBITRATION PROCEEDINGS bepq o FIR 00 §5572 cdateel 27 11-19

—r

7. DETAILS OF HOW AND WHEN DEBT "y leHer dated i 6-¢-19 -{-. Slatiem 1nchewe q\:vawcl"
INCURRED
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M Copy g 1R 0046932 daled /81149

"2 (bpyg FIR 0685572 daleed 27-11-19

796
jbon chades) 16-6-2019

DETAILS OF ANY MUTUAL CREDIT, MUTUAL
DEBTS, OR OTHER MUTUAL DEALINGS
BETWEEN THE CORPORATE DEBTOR AND THE
CREDITOR WHICH MAY BE SET-OFF AGAINST
I'HE CLAIM

DETAILS OF:

a. any security held, the value of]
security and its date, or

B. any retention of title arrangement in
respect of goods or properties fo
which the claim refers

10

DETAILS OF THE BANK ACCOUNT TO WHICH
THE AMOUNT OF THE CLAIM OR ANY PART
THEREOF CAN BE TRANSFERRED PURSUANT
TO A RESOLUTION PLAN
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anE CIT, 7ot Savivy Bonl *e
0jOooo ESE Y

LIST OF DOCUMENTS ATTACHED TO THIS
PROOF OF CLAIM IN ORDER TO F«OVE THE
EXISTENCE AND NON-PAYMENT OF CLAIM
DUE TO THE OPERATIONAL CREDITOR

Signature of operational creditor or person authorised to act on his behalf
[Please enclose the authority if this is being submitted on behalf of an operational creditor]

Name in BLOCK LETTERS

SATIsH DA S

Position with or in relation to creditor

AUy ER

PAN -

® 2.

M
@U‘r\w&bw‘ _;' C’c,p;

*PAN number, passport, AADHAAR Card or the identity card issued by the Election

Commission of India

Akcpbo23an:

Aodlhar lovd — 4103 6932 ®902

DECLARATION

I, [Name of claimant], currently residing at [insert address], hereby declare and state as

follows:-

l. [Name of corporate debtor], the corporate debtor was, at the insolvency commencement

date; being the.c..cow 3 17y 1 | S

20....., actually indebted to me in the sum

of Rs. [insert amount of claim]. 55 (0,000 I -

In respect of my claim of the said sum or any part thereof, I have relied on the documents

specified below: [Please list the documents relied on as evidence of claim].

3. The said documents are true, valid and genuine to the best of my knowledge, information

and belief and no material fac)s
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4. In respect of the said sum or any part thereof, neither I nor any person, by my order, to
my knowledge or belief, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following:

[Please state details of any mutual credit, mutual debts, or other mutual dealings,between
the corporate debtor and the creditor which may be set-off against the

Date: [6-093 - 202 2
Place: MU mbal

VERIFICATION

I, /[Name] the claimant hereinabove, do hereby verify that the contents of this proof of claim
are true and correct to my knowledgs and belief and no material fact has been concealed
therefrom. N N

nature of the claimant)
[Note: In the case of company or limited liability partnership, the declaration and

verification shall be made by the director/manager/secretary and in the case of other entities,
an officer authorised for the purpose by the entity].
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FIRST INFORMATION REPORT

_ Blorer) ufthar 'ﬂféz}‘wrw 9% 3¢ ( Under Section 154 Cr. P.C.)
MR TS R\ AR : ", drer ww T ﬁ...@.&ﬂﬁ.&\b‘;{m@\.‘)ﬁ\‘ae_

State PDistrict Police Station FIR No. Year Date

(i) o Act....... JERCS o i = A e Sections....

b o AR A ¢ %3\013%

(i) sfafrmAct......0 . Wi | SO e Sections....

(i) gav fafT9 9 TeET Other Agts and Sections. .

(a) ST T - A m@:%m\ Y o f)la&@@qemtm
Occurrence of offence : Day Date from - Time Date to Time

dese] A (9ER) (AT fa@of v areft o W) (Tick applicable portion).
(1) 00.00 @ 03.00 (2) 03.00 & 06.00 (3) 06.00 & 09.00 (4) 09.00 T 12.00 (5) 12.00 9 15.00
(6) 15.00 T 18.00 (7) 18.00 T 21.00 (8) 21.00 & 24.00 (9) 06.00 & 18.00 {5) 18.00 T 06.00

(b) Y. a1 = A A AR | \Q, Nl FEm....... .
Information received at P. S. Date e Fl\ S Time 9 % LDE

(c) TET RIS A GIEHRYT I SRR A ... %Q}‘ €., aﬁ@&‘h\ﬁ‘)\?@m

General Diary Reference * Entry No. Date Time
Hig e WHER Type of Information | ;g \ % 19_;\ .., TRET / &1 Wiritten / Oral (%k gg \. ( EESR 3 ?i:g 3
Place of Occurrence : (a) Direclion and distance from P. S. Chouki/Beat /O.P. Name and No.

(b) TET SR femmTY A, W ﬂ ......... .ﬁ\_‘ % T%( W
Address of Occurrence Na n ﬁ?% C) r\}er‘[*re oFroa

mﬁaﬂmﬁﬁ'/% ..... % .....

Nearest identifiable pla ﬁage O/Ll!\ckt

In case, outside the limit of this Police Station Taluka Dist. State
TPNGR / @R GUINTY A9 @ U1 Complainant/ Informant : Permanent Address.

(@) 9@ ... m‘; "I"T.Iif' (b) afeema / uder =@ .. = R e
Name ‘élx Father's / Husband's r;we‘_% ﬁ ‘;E ;5 l

¢ ARR ; --—.EC_ oo (IS aE

° ;I:e of Blnhaanquge E)g O\ \\ Nat;onam\ 5\ t\ r\)brlu— . %t! L’l—fﬁ éa C) 9 ée

(e) IRYH BHD ..o fereaman faid . oo f@mor .
Passport No. Date of Issue Place of Issue

(g) ©H Religion........\.8.7), A Caste...... ;.. SF9E SubCaste.. .

()15 L ;PR I | [ G S W /AL A L A

Address : MAusdiyame No. Phone/Mo. No. PAN Ng\J
TR W C‘}Q\‘D%ﬁaﬁ ......... r&@mfﬁ\_ﬁa \ '

Road i vy Post &5 j‘*ﬁtn
i o SRR AR rEAPYC AN, f\C\%
Taluka Stafe Present Address

Al srFerear ARTTR wWeH PG SreE) (HefiEE ool @ [idsm o 1.8

T Rreaw 8%+ auiie ofF :muarraaﬂmaw HHLI aredT wig T weT.)

Details Name and Address of known Accused (Attach separate cheet, if necessary) (If suspect particular of physical
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Reasons for delay in reporting by the Complainant / Informant

N /ST ATeRRE U (STAREITAR A ST e

Pariiculars of properties stolen and involved (Attach necessary Proforma) write down details on blank back page.

w0

-
o £ e A e LR L Ee e L e RS e S e se eyt s s s e

1. (0 s e i s e BN T AR RO

Total Value of properties stolen /involved
(b) BNTH fHesTerell Fe el (Recovered Properties)

A

Unnatural / Accidental Death Case ' 1f any

12.  ofewn GediE gregd efsre (@nae.  ARIGI Yaas BTTg SirsTan) wfawer ardleiie s arEmar feem.

First Information brief contents (Attach separate sheet, if required) : Detail write down back blank page.

R . _ RIS TR SR

B | i ity =RES o, L SN B o S PN, VTS S SN ST ORI S e -
“ 13. S Srfardt — 1. gE Rrgidias wier 7. 2 Feie ST T2 SR S aurdiay. Sael, JUR BRedr Ry fod

3' WW dl‘-‘ﬂlthé a_{ﬁ HIUTE (‘Jﬂt_‘ﬂ_ d‘m:m .‘.r%m ........................ ) ]:‘}"Z_"E"—[ , e G R
Action taken : Since the above information reveals Commission of offence (s) u/s as mentoned at Item No. 2 :

(1) Registered the case and took up the Investigation or Directed (Name of 1O} Rank....... No........
to take up the Investigation or

(2) Refused Investigation due to. .. v (3) Transferredto P8
District.............. .........on point of jurisdiction.

aENRERT / g fmats arges wiwel, fralr X ferfeel sraeum wigsr / arge / (g avier ARiael SRy ®F A1
o g QT U va @ e Qrard e,

F.ILR. read over to the Complainant/Informant, admitted to be correctly recorded and a copy given to the Complainant /
Informant, free of cost

(ROAC) . f}:i e lh

N
S b\\ D OO\ DWASN a1 oW e |,

14, W@fﬁﬁgﬁ&wm’ :,j ;C’_ﬁi ' Signature of Officer in-charge, Police Station -~
Signature and Thumb impredsion Q#E[Urr =g Name N —_— r\\
RS &Cﬂ(""\ﬂ
. ‘\

of the Complainant/Informant gg+m™ Rank. ... ﬁ
TR 3. T B @ g )
15, 1 =ARTEET RN St ot Posting %—W r&\'r E\ . W
1. Date and time of submitted to the Court Code Mo of | O T —
T, 2. fotd, 3 uredivy ardlerd (AToTE), 4. Tuiliy ameae, 5 U@ Ud,
Copy to 2. Complainant, 3. Supdt of Police (Computer), 4. Inv Officer, 5, Office Copy.

Attachment to item 7 of First Information Report
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FIRST{INFORMATION REPORT D O 4 6 9 32

Bioer) uﬁsmwﬁ'«'ﬁmzﬁm 94y 3=a? ( Under Section 154 Cr. P.C.)

1 W -, e TS Y S Y w £0/19 45 261 %! 1 f/ 14 -
State trict ' Police Station FIR No, Year Date
2. () R At gq‘r (L -Fg?r ....................... T Sections... lf oD, Q,Lp

(i) wifafm Act... , Tl Sections..

(iii) s?r\farf“Tﬁ'T" 7 @ Other Acts and Sections. . TSRS
3 () T - AR .@. mf/@/‘S ﬁ’“lﬂf@@'ﬁﬂ ..... e E EE‘GZHQ
- Time Date to Time

Occurrence of offence : Day Date
v @l (wew) (@ fawmit v areft o &) (Tick applicable portion).
(1) 00.00 @ 03.00 (2) 03.00 o 06.00 (3) 06.00 & 09.00 (4) 09.00 © 12.00° (5) 12.00 @ 15.00

(6) 15.00 & 18.00 (7) 16.00 T 21.00 21.00 & 24.00 (9) 06.00 © 18.00 (5) 18.00 © 06.00
(b) . 1. o MRS FreTeare SIELC B W77 l:f/og/;ﬁ AB .o e
Information received at P. S Date Time

(C) TE1 ERES e AR W SRR A% WQ—QJ / fﬂ GIEALC] I8/' f/{ﬂaangD Eﬂ
! General Diary Reference : Entry No. Date Tlme
4, #ifedE WER Type of Information ... m w1l / J1ET Written / Oral ..
5

TR TSeTd 3T (a) urelRT SR 3R g . S ﬂ“ﬁ?ﬂ;’dr"‘/??Q?{Wﬁﬁ

Place of Occurrence : (a) Direction and distance from P. S, Chouki/Beat/O.P. Name and Ko

(b) TE HSEE e mmmﬁe‘} . (ﬁjl%ﬁﬂ(ﬁﬁ]" %%q %l
Address of Occurrence Name ' . if any

SaeY Aew o / e . W ez ; . @ . MM .' ..........

Village Post Taluka D:st State

Nearest identifiable place :
(¢) OreiRT SPR BEEEY o 21 IR 1 67- ........ m
In case, outside the limit of this Police Station Tal ‘ka Dist State

6. THRGN / Wa SUIRT 71d G 99 Complainant/Informant - Permanent Address.

(a) ¥Ma .. w e (b) afsem= / o =
a ,%:9" ’ ] = Fathet' «rjrz_:mdm "f

Name"

(c) o1 arl@ a g4 ... ggaﬁj ............ (d) ¥r=Tuea Wﬂ *SBQ_I,éff 63
Date of Birth and Age t Nationality Phone No

(e) URYS HHI® ............ sy Freaman R e R e, () SHEERT Flot rrf_"
Passport No Date of Issue Place of Issue Occupatior

(g) g# Rel:g:on ...... j iéE ........... A Caste .. vy TTOTTE SUB-CASIE .o

(h) =i, NN

Address Lﬁ%’@a]ﬁ %Name Phow o |

RRTE 7 Wmﬂ ...... D’?EF‘%'_

Road '\Jearest identifiable plac illage Fost ..,
TATIDT oo, [ATBTL.,... 2R e W & ?wrm oel ...
Taluka Dist. State resent Address

7. AR s TR el AT d U (SMTavEe SRISE Xads SIE SEl) (@ufyard avi ¥, @, Redsn 6 1-B 9
e Rrear U AU SFTENI= USH Geen @ 9, S 9= migdd siietd. )

feature write on form 1-B of attach FIR 1-B to Case Diary.)
I

Details Name and Address of known Accused (Attach separate sheet, if necessary.) (If suspect particular of physical

O T @ﬁ;ﬁ%@r """ 501, I o7 ZDIR, 72
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qRt fGeties Q/92/9¢ A Retiss 99/08/9% = TEAE ‘@R
THR"’ 3BA . 3 T Y, 9 Al Aledl, 9T HL.3TTELA., &, o, W,
ABIGOR, TR afte Hag @ uLfer. swle smvae: i’
Regt a shiwedt Afaan fregt 36 &efl 3er =ik dowma wwa #@n
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O,f NI TCEUN/STET HIEHTI] TUYIe (HATIBATAR A i Srera) iR wogR ol fren,
/& Particulars of properties stolen and involved (Attach necessary Proforma) write down details on blank back page.

r.’_)‘ k

/r' .........

Total Value of properties stolen /involved

10, (a) @ TI9@qT / 3fenfo m—(rﬁ-’m QE[_UT o Q)ZP’ ?3“} 6 ,3/,.-— % & W

(b) BT fyeTeiell werel (Recovered Properties)

M. IEWE o/ JUUH] Gy SRISIRT o iTe R I

Unnatural / Accidental Death Case No., i any

12. i e Mgy efda (emavgs srieara was wrTg s afavey adinrtia sem ares fEem

. FE e {D]EPe, ... m ........ K. Fed O P T

W ......... T B’—Pp ';Fér_éﬁ/- ,,,,,,,, RlET ,

§ DTN §f§§ X @?\?f DETET BT 4B, Y S A

13, ool BrfaEl — | adie raidiawa sfam 5. 2 7 w0 TE] ST THT GUTAER Udel, T B ey B
> I SRS 1d @ @1

- _ @*@W@mm

2. TUTE ARG 3Tl wTe BT

3. Ul Uil SIvATES il dNUATd TSN, Ui d R ; ; T #éy‘“‘ﬁ
Action taken : Since the above information reveals Commiission of offence (s) u/s gt ltem No. 2 .

(1) Registered the case and took up the Investigation or Directe ) (Name of 1O.).. ... Rank....... No. .
to take up the Investigation or

(2) Refused Investigation dUeto ..., v (3) Transferredto P S, i,

DT a5 on point of jur « diction
ARG / et v aree migah. fruig
&l g BTl U U @R R QAT e,

el FIR. read over to the Complainant/Informant, admittec to be correctly recorded and a copy given to the

Informant, free of cost

{(R.OAC) /_\

N T S ) _

14, WG Signature of Officer in-charge, Police Station

Signature and ThulrrTmpression AT = .P-Jamew Jetlph mf’;fﬂ

of the Complainant / Informant, P Rank... N i .

AR :

15, 1. SIETEUN TIET BTl TR i Posting

1 Date and time of submitted to the Court. CodeNo. of L O, ..o,
T, 2. fipaldd, 3. urclia aneflera (Fmor), 4 TUTRI® PTSER, 5. & Ud.
Copy to 2. Complainant, 3. Supdt of Police (Computer), 4. Inv. Officer, 5. Office Copy

Attachment to item 7 of First Information Report Lu'
‘H.fﬁk v, SLEL (TR
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| Colour Q/M Hypothecation wuh

g ; — :
(‘\’) ~ CAR BAZAAR AUTOMOBILES PVT. LTD
s Office no. 3&4, First Floor, Vaibhav CHS Ltd. Bldg No. 24,
/[ Shastri Nagar, Goregaon West, Mumbai - 400104,

CAR m INDIA . Website : www carbazaarindia.com
The all brand new car shop . .
www.carbazaarindia.com ~ REC EIPT
R. No. 508 { Date:gnjlglael?

RECEIVED with thanks from H'r- Yatish Das
the sum of Rupees 'FF\("{ h\mCmd Rupw °"lY
by Cheque / B—B-. Ne. 56‘1 369

Drawn on ORlEﬂTﬂL &ﬁ"ﬁ 01: CDMMHCE

v
Against Booking/Full/Part Payment of vehicle Na‘u dva 4”“""4 Model 6} G- 4 D-A

Dated 227 \E CEMDER A8 i&

Registrarion [Mumbal
O0O00Q/—
pe B /

Subject to realization of Cheque

[l




. Colour RM Blue Hypothecatinn wuth
Reglstratlon /)70@604

l L_ CAR BAZAAR AUTOMOBILES PVT. LTD
\ Office no. 3&4, First Floor, Vaibhav CHS Ltd. Bldg No. 24,
Shastri Nagar, Goregaon West, Mumoai - 400104

CAB BM INDIA ) Website : www.carbazaarindia.com
The all brand new car shop ~ : )
www.carbazaarindia.com RECE'PT
{
R.No. 534 Date: 38| (014

RECEIVED with thanks from Hr Sadish  Das
the sum of Rupees ; rN[mf AU\ T 4\! S’Cwn ﬂnogsan Six Hsﬂz&lﬁdmhms

by Cheque / D. D. No. q7€:583 Dated Z 8- Ol— 19
Drawn on A")(LS Eanlc U—..‘J FZ‘YJ"' QVMLL Mu wba,) .
Against BookmglFulI!Part Payment of vehicle MG‘-ﬂJn 10/)‘0*0*‘ Model 67- 4 - 4&90—{?

Rs 34AF6I19 /-

Subject to realization of Cheque




Shruti Das <shruti.d.das@gmail.cc

- ™M Gmail

Fwd: Balance Payment for Mahludra Altura G-4 4WD - AT Regal Blue

f Satlsh Das <satish. d2305@gr§1al| com> Tue, 11 Jun, 12:30
| lo: Shruti Das <shruti.d.das@gmail.com>

§ | @ eomm-- Forwarded message ---------

1 rom: <kathleen@carbazaarindia.com>

1| Date: Mon, 28 Jan 2019, 12:32

| Subject: Balance Payment for Mahindra Altura G-4 4WD - AT,Regal Blue
To: <satish.d2305@gmail.com>

| Respected Sir,

Kindly go through the price break up for above mentioned vehicle,

‘ Ex Showroom:- 2995000
‘ Registration:- 451800
| Insurance:- 67619

TCS :- 29950
i | | Handling Charges :- 7080
Fastag :- 600

Road Safety Tax :- 8485

-

i Onroad Price :- 3560534

Discount;- 82915

Final On Road: 3477619 -

Minus Booking Amount :- 50000

Total Balance To Be Paid:- 3427619

Delivery will be done within 7 to 10 working days once the entire payment is made.




e LT e St Ty T T i o e AT S e

- Documents required for registration are:

)
I 1+ Pan Card Copy of the end user Ql 6
2. Aadhar Card Orginal of the end user
~
33 3. Passport copy or Voter id‘ copy
4 4 2 Passport Size Photo

5. Form 20 with Signature of the end user

Regards,

Delivery Team : Carbazaar Automobiles Pvt Ltd,
Office # 3 & «, First Floor, Vaibhav CHS, Bldg #24,
Shastri Nagar, Goregaon West, Mumbai 400104,

Website: www.carbazaarindia.com



1

’ I y l Gmall ' Shruti Das <shruti.d.das@gmail.com>

Fwd: Re: Mahindra Aituras G-4 -4WD-AT OG'\ 5

2 messages ~

satish.d2305 ¢satish.d2305@g"naii.com> Wed, 13 Mar, 10:53 PM
To: <shruti.d.das@gmail.com>, <rads_7das@rediffinail.com>

They have agreed for 12.50% interest.

Sent from my Samsung Galaxy smartphone.

———————— Original message --------

From: kathleen@carbazaarindia.com

Date: 13/03/2019 18:07 (GMT+05:30)

To: "satish.d2305" <satish.d2305@gmail.com>
Z.bject: Re: Mahindra Alturas G-4 4WD-AT

This is to confirm that we got an approval and we shall compensate with a rate of interest of 12.50% per annum for
number of days delayed towards the full

amount paid by you for the Mahindra Alturas -G4-4WD-AT.

Regards,

Delivery Team : Carbazaar Automobiles Pvt Ltd,

Office # 3 & 4, First Floor, Vaibhav CHS, Bldg #24,
Shastri Nagar, Goregaon West, Mumbai 400104.

Website: www.carbazaarindia.com

----- Original Message —

From: satish.d2305

To: kathleen@carbazaarindia.com

Sent: Friday, March 08, 2019 6:05 PM
Subject: Re: Mahindra Alturas G-4 4WD-AT

I have just been informed by Ms Nidhi that the car can land in 10 days time. Another 4 working days for the paper
work.

The interest compqnsation should be @ 12.50% which is what | lost on my fixed deposit.

2. The interest should from 30th January 2019 till one day before the car is handed over to me.
3. Interest should be on Rs. 35,77,619

Kindly send a confirmation to this effect

Regards

Satish Das

Sent from my Samsung Galaxy smartphone.




From: kathleen@carbazaarindia.com

Date: 08/03/2019 12:32 (GMT+05:30) ‘LL)\‘.
To: satish.d2305@gmail.com K—/ §
Subject: Mahindra Alturas G=4 -4WD-AT o i

Respected sir,

This is to confirm that we shall compensate with a rate of interest of 8.50% per annum for number of days
delayed towards the full

amount paid by you for the Mahindra Alturas -G4-4WD-AT.

Regards,

Delivery Team : Carbazaar Automobiles Pvt Ltd,
Office # 3 & 4, First Floor, Vaibhav CHS, Bldg #24,
Shastri Nagar, Goregaon West, Mumbai 400104.

\Website: www carbazaarindia.com

Satish Das <satish.d2305@gmail.com> ' Tue, 11 Jun, 12:33 PM l

To: Shruti Das <shruti.d.das@gmail.com>

[Quoted text hidden]




> Office No. 3&4, First Fioor, Vaibhav CHS Ltd. Bldg No. 24,
Shastri Nagar, Goregaon West, Mumbai - 4G0104.
CAR BAZAAR INDIA

The all brand new e f 4 ?
el ey ase shep l Website : www.carbazaarindia.com

| g (j | ) Date: 9" April 2019,

| To,
| Mr. Satish Das,

Subject: Delivery of Mahindra Alturas, Regal Blue, G4, 4 WD _Automatic.

Respected Sir,

; As per the minutes of the meeting today, kindly go through the mutual discussion agreed upon by

us.

The above mentioned car has a minimum waiting of six weeks. So tentative delivery shall be before
or on 31* of May 2019.(Please note that we shall be ordering a fresh car as the last order shall be
cancelled due to the price hike and scheme change.) Also interest compensation agreed by both of
us is Rs 105995/- which shall be paid to you via cheque or RTGS on the date of delivery. In addition
to this we will also be bearing the price rise of approximately Rs 87000/- over and above the
prevailing discount scheme.

Request you to kindly acknowledge the above mentioned so that we could place the fresh order.

Regards,

Authorised Signatory.

Carbazaar Automobiles Pvt Ltd.




E v ' Gma” . Shruti Das <shruti.d.das@gmail.com>

'Fwd Deltvery of Mahlndra Alturas G4 4 WD Automatlc Regal Blue Mumbai Individual
Reglstratlon

. messages <
f Satish Das <satish.d2305@gmail.com> @ 7 Tue, 11 Jun, 12:29 PM
4 ©: Shruti Das <shruti.d.das@gmail.com> -
L

- ------- Forwarded message ---------
From: <kathleen@carbazaarindia.com>
Date: Fri, 7 Jun 2019, 14:51

Subject: Re: Delivery of Mahindra Alturas G4 4 WD Automatic, Regal Blue, Mumbai Individual Registration.
To <satish.d2305@gmail.com>

Respected Sir,

Kindly accept our apologies for the delay in delivery for the above mentioned car as we have been awaiting the
current month's discount as per the price promised to you.

YWe shall be sending you the final date of delivery within the next 24 hours.

rRegards
Delivery Team,
Carbazaar Automobiles Pvt Ltd.

{ Satish Das ‘:satish.d2305@gmail.com> o Tue, i1 Jun, 12:32 PM
It Shruti Das <shruti.d.das@gmail.com>

[taiiotied text hidden)]
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{@} gmm!‘vu"; ABHYUDAYA C 0-OP. BANK LTD. (Multi-State Scheduled Bank)
z W‘ [MULT - STATE SCHEDVLED MANK) -

SHASTRI NAGAR, GOREGAON (W) BRANCH: Shop No.2

Pay S_HTISH @a_s N
U Rupees'—ﬂ-\iw-\—a " {aa)\* ~Jakhks Tweo

on\,—
)
Alc.No.  105021100000299
CD
CBS BRANCH SNG RTGS/NEFT/IFSC CODE: ABHY0065064

" i00355" LOOOBSORL 000 eqqmr 13

3,5 & 6A, Vrindavan C!E 80 ST Y 2 "
Building No.5, Shastri Nagar Road No.1,, Goregaon (W).. Mumbal - 400 03 MM Y VY

Valid for three months from the date of iss

1 YT &1 or Bearer

> j 3802080 -
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BANK LTD.
Chembur Branch, Mumbai-400 071.
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Bank Name: Axis Bank Process Date 22/07/2018 0 22/07/2019
Clearing Type 01
Mumbai
Return Memo

Branch : CHENMBUR
To,
Depositor Name : SATISH DAS

Depositor Account Ne. ¢ 004010100006564
Depositor Address :

Dear SirfMadam,
The following cheque has been returned by the paying bank for the reason stated below.

Present Date : 20/07/2019 Return Date:  22/07/2019

Branch Code : 083 Paving Bank Details :  ABHYUDAYA CO-OP.BANK LTD.

Batch No. : 1,881 Doc Type: B

Cheaque No. : 100355 Drawee Sort Code: 400065084

Cheque Amount : 3,802,080.00 Present Sort Code: 400211012

Return Reason Code : 20 Scanning Type : CDK V%
Reason For The Return PAYMENT STOPPED BY THE DRAWER

Althol Signatary

This return memo is generated from the information in the return file received from Clearing House as per the return processing guidelines specified in WESTERN GRI
Clearing House quidelines

Page 473 of 987
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Cownter No:7,14/10/2019,09:19
To:POLICE COMMIS,MAIN BLDG,DR/D.N
PIN:400001, Miabai GPD
From:SATISH DAS,1201,APHRODITE R
Wt:100as

fat:17.70{Cash)Tax:2.70

<Track on www.1ndiapost.gov.in>

India Post



Dated 11" October. 2019

To A
The Police Commisgioner’s Office
Main Building, Dr. D.N. Road,
Fort, Mumbai- 400 001.

Sir,

Sub:  Cheating by Car Bazaar Automobiles.....regarding.

My name is Satish Das. I write this mail in frustration because of my inability to have an
FIR registered despite a lapse of 76 days. Brief details arc as under:

ke I booked a car with Car Bazaar on 22nd Dec 2018 with an initial payment of Rs. 50000/-.
On 28th January 2019, I paid the balance amount Rs.34.27.619 with delivery promised in 7 days.

2. In the intervening period, delivery was promised on various dates. antil 31st May 2019 1
realized that Car Bazaar was cheating me.

3. I lodged a complaint with Govandi Police station on 16th June 2019.

4. [ was advised by Govandi Police station to wait till 20th July 19 as a cheque was issued
as refund for Rs.38.02.080/- being cost of the vehicle as on date. The cheque bounced which was
informed by my Bankers.

5. Accordingly. 1 met Mr. Suraj Gaikwad( SI) of Govandi Police station and informed him
of the same. He processed the papers on the same day addressed to the DCP for permission 1o
register the FIR.

6. It is close to two & half months now and the FIR is still not registered. On inquiring with
Mr. Suraj Gaikwad he promises that it will be done shortly.

7. Can the Commissioners’ office kindly confirm if it takes so much time to file an FIR.
Can | have a meeting with you Sir to have this matter of the FIR resolved at the carliest and
thereafter help me in recovering the money that [ have lost. My concern is that this undue delay
of having the FIR delayed will only help the owners of Car Bazar to either liquidate their asscts
or have it transferred to a third party. Will the depariment take the responsibility of making good
the money ‘on account of this undue delay? -

Awaiting a favorable response.

NMobile - 9821611169

Land line- 022-25550036

Residential address: 1201 Aphrodite, Raheja Acropolis 11, Deonar Pada road. Near Telecom
Factory, Chembur. Mumbai- 400088 |
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CAR BAZAAR AUTOMOBILES PVT. LTD
Office no. 3&4, First Floor, Vaibhav CHS Ltd. Bldg No. 24,
Shastri Nagar, Goregaon West, Mumbai - 400104

CAR BAZMR lNDlA Website : www.carbazaarindia.com
The all brand new car shop
www.carbazaarindia.com B_ECE[PT -:__[i\
. 2
R.No. 534 ('—' Date : 98('(9015'

RECEIVED with thanks from [\19‘- Satish  Das
the sum of Rupees Térrﬁ;{ 4;3,{ /a!d: 7(:!4 "-\ir Cewen #wusqacl Six 'f“l{udg_g[ ane) 0in been o) )

by Cheque /D. D. No. ] 76583 Dated 28-01- 19
Drawn on A*B(ls Rank L'Fa/r Fovt &vomel Muwba -
Against Booking!FuTI/fPan Payment of vehicle ﬂ?ak‘«dn - /0/}01*'0-4 Model 67-— 4 -4 wD-AT
Colour ;ﬁzg@f 8/-‘40_ Hypothecation with
Registration /et bor

Rs. 3HF619 /-

Subject to realization of Cheque




CAR BAZAAR AUTOMOBILES PVT. LTD
Office no. 384, First Flocr, Vaibhav CHS Ltd. Bldg No. 24,
Shastri Nagar, Goregaon West, Mumbai - 400104

CAR BAZAAB IND[A Website : www carbazaarindia.com

The all brand new car shop --.\

www.carbazaarindia.com RECEIPT )
R.No. 008 >
RECEIVEDWlththanksfrom H"l’- 6&“'15\\ DCLS
the sum of Rupees 'FF‘*{ h\ouCa.nd &qnw ﬂn‘*/
| by Cheque / B—B. Ne. 5(")‘\ 369 Dated 22"NECEMDER 20 14
prawn on __ORIENTAL DANK OF COMMERCE
AgamstBoﬁmg:‘FullfPartPaymentofvehlcle Nahf Jva Oﬁ'un& Model 6).' G- 4wD-RA1T
r Colour (,qa.[ B/M Hypothecatlonwuh
| Registratlon ) umbel

Rs. 50000/-—-—

Subject to realization of Cheque

Date : QQJIQIQMY

Y —————p




Office No. 3&4, First Floor, Vaibhav CHS Ltd. Bldg No. 24,

Shastri Nagar, Goregaon West, Mumbai - 400104.
CAR BAZAAR INDIA
i sl rarel oy oy whion | Website : www.carbazaarindia.com

Date: 9" April 2019.
2

To,
Mir. Satish Das,

Subject: Delivery of Mahindra Alturas, Regal Blue, G4, 4 WD Automatic.

Respected Sir,

As per the minutes of the meeting today, kindly go through the mutual discussion agreed upon by
us.

The above mentioned car has a minimum waiting of six weeks. So tentative delivery shall be before
or on 31* of May 2019.(Please note that we shall be ordering a fresh car as the last order shall be
cancelled due to the price hike and scheme change.) Also intei ¢st compensation agreed by both of
us is Rs 105995/- which shall be paid to you via cheque or RTGS on the date of delivery. In addition

to this we will also be bearing the price rice of approximately Rs 87000/- over and above the
prevailing discount scheme.

Request you to kindly acknowledge the above mentioned so that we could place the fresh order.

Regards,

Authorised Signatory.
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SCREENING SHEET

| Leap patE: LEAD SOURCE: AREA:
| “lcustomer's nave: MR ~ O ATIAH hh,b NUMBER:
{ |consuLtanT: >
g
CAR DETAILS: PROFILE
wake:  MIAHINDRA COMPANY'S NAME:
MODEL: ALTY RAb G‘ ] CORPORATE DISCOUNT:

SUB MODEL: u w b A \JTO )] ﬂ?l L EXISTING CAR: YES/ NO

REGISTRATION: mu MGAL CAR OWNED BY: APH RML H/-E
COLOUR: GRE_G\M. BLU E IF NOT SELF RELATION: 120\ Qﬁ HESA AC'RD Pﬂ J
VARIANT: hl Eb EL MAKE: '

EMAIL ID:
USED CAR DETAILS
MAKE: COLOUR:
MODEL: OWNERSHIP:
SUB MODEL: MFTR YEAR AND MONTH: A\ q2q Y
VARIANT: nas evauatep The carvesivo:  — (DU LHQDH D
TRANSMISSION: WILL SELL PRE OR POST PURCHASE: -
KMS DRIVEN: EXPECTS: & gg | § G blg (bUN/
PRICE BREAK UP LOAN BREAK UP
exsiowroon: ) AARO O O TENURE 36 MTHS 48 MTHS 50 MTHS
recisTraTion B 30 0 LOAN AMT:
INSURANCE: e EMI:
' |o% DEPRECIATION: = STAMP DUTY:
WARRANTY: e DOWN PAYMENT:
pecessones: FASTAG - 600
omer: [N ~  A2QQqK0
UDENTAL (CHARGES ~F040 .
DAD ARFETY I -&Yyé CALCULATION
ON ROAD: k%u q2.9t8 REGISTRATION:
WANTS TO BOOK WITHIN INSURANCE:
2DAYS  [1WEEK |2 wEEks TO AGENT:
TOTAL:

WANTS DELIVERY WITHIN:
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SC CONE : ORNCHeEH nng'uv\-vv
PAY €0\’V BO‘TM’A'“‘UM‘-W“ PV+ Liel. 7 TR P OR BEARER
=73 RUPEES H'}&—H’,\DWM 6"‘(7 If—

[ T |50000[~ |
&052 120110220054 \@,\/' l

UTILITY FORMS PVT.LTD. / CTS - 2010

Alc No

UFPL
MSBIU avit diug YTEET Y 29 PAYABLE AT ALL CBS BRANCHES Please sign above

® 55939 LOOO2Z04EN 3k



1042 12013

To
wfay ew

Satish Das

S/0: AL V. Dasan

1201, APHRODITE, RAHEJA ACROPOLIS-II
DEONAR PADA T DAD

Mumbai

T {.donar Mumbai Mumbai

Maharashtra 400088

9821611168

rel: 214 1 0BL 7 332732 1 332866 1 +

NI R E R

SHE36319866F T

Hraer 0 @#EEs / Your “achesr No.:

. 6403 6932 8902

- @A HOTETET R
S = >

HEO HIEE
(3overnment of India
113 ETH
yabsh Das
43t AdrE / LOB ; 23/05/1956
BT | Male

6403 6932 8902
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g @@ wen  [PERMANENT ACCOUNT NUMBER
AACPDO0239N

M INAME
SATISH DAS

fa@ @ AW /FATHER'S NAME
VIRUPIL DASAN ARICOT

= fafyy /DATE OF BIRTH
23-05-1956

ERTER /SIGNATURE m-?[

C "& @3 B R fRwe (vaf)
e |DIRECTOR OF INCOME TAX (SYSTER®
DA ;







